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Shri Jaipal Singh (Ranchi West): 
From the answers in the statement 
it is obvious that the Bharat Sevak 
Sam'aj has been, though not a com-
plete failure, very ineffective and if 
50, why does the Government not 
enlist the service of any other 
agency? 

Shri Mehr Chand Khanna: I am 
sorry if I have created that impres-
sion in the mind of the hon. Mem-
ber. Bharat Sevak Samaj is doing 
very good work and there is no cause 
for any complaint. 
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Shrimati Lakshmlkantbamma: Sir, on 
a point of clarification. Because of the 
human lives, I want to ask whether 

Government will issue instructions to 
see that people are not driven from 
public places. 

Mr. Speaker: I cannot allow any 
more questions. There is another 
calling attention notice about the 
Delhi Milk Supply and it will be 
taken up at 5 O'clock .. (Jllt~rr!tp
tions.) There is no half nn h.:>ur dh,-
cUlsion. Now, papers to be laid on 
the Table. 

12.27 hrs. 

PAPERS LAID ON THE TABLE 

W AGE BOARD FOR ENGINEERING INDt;S-
TRIES EXCLUDING STEEL PLANTS 

The Deputy Minister in the Minis-
try of Laboar and Employment (Shri 
R. K. Malviya) on bebalf of Shri 
D. Sanjivayya: I beg to lay on the 
Table ~ cop,,· of Government Resolu-
tion No. WB-4(3)/64 dated the 12th 
December. 1964. regarding setting up 
of Wage Board for the Engineering In-
dustries excluding the Steel Plants. 
[Placed in Librat'Y. See No. LT-3632/ 
64]. 

ANNUAL REPORTS AND AUDITED ACCOUNTS 
ETC. OF FERTILISER CORPORATION OF 
INDIA, AND THE INDIAN DRUGs AND 
PHARMACEUTICALS LTD .. NEW DELHI 

The Minisl.er of State in the Minis-
tnr of PetroleUm and Chemicals (Shri 
Aial:esan) : I beg to lay on the 
Table a cop~, each of the following 
pup"r5:-

(i' raj Annulll Report of the Fertili-
zer Corporation of India Limit-
eil. New Delhi, for the year 
1963-64. along with the Audited 
Accounts and the comments of 
the Comptroller and Auditor 
General thereon, under sub-
SEction (1) of section 619A ':If 
the Companies Act, 1956. 

(b) R"view by the Government on 
the working of the abo\'e 


